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19.12.2006 Present: The Hon’ble Shnt K.V.Sachidanandan
) ’ ! i Vice-Chairman.
This ;ﬁt@?icz:?irxn 50 o ’
b oed WL L L ows Lde The O.A. has been filed for grant of
]y‘!a.‘.ll NP S A ; 1 ?xf
lopd vude iF i) . ‘ '
;\fr \%G\ q%ﬁ\ﬂq E revised pay scale to the Applicant, a

o Dotz P2\ 0 [N 3

Dy. Registrar &

Vetennary Field Assistant in the Directorate
of “ Assam Rifles. Under the Sth Pay
Corilmission, recommendation while tl\le
othér Central Govemment Departments

Y
have adopted the revised pay scale to VEAS

the gApphcmt preferred O.A. No.199/2005

before this Teibunal which was disposed of
directing the Respondents to dispose of the
représentation submitted by the Applicant.
The Respondents have rejected the prayer of
the Applicant vide order dated 19.12.2005
(Annexure-4). Hence, this O.A.
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| P& | - 19.12.2006 Heard Mr.P.K Roychoudhury, leamed
SuTg 13- 0 ' __ - counsel for the Applicant; and Ms.U.Das,
NZ leamed Addl.C.G.S.C. for,_the Respoﬂdents.
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Thie Scontention ‘of ‘the Appglicant 18 thet his
pay has to be equated to that of Respondent

. No4 who is holding a cwd post-in " Assam

LN

I3

~ Rifles, whereas accordmg to the Respondents
Apphcant’s }pay,/scale ,cmmot be compaxed
Wlth to that of Respondent No.4 as because
Ingheﬁ spay scale was granted to Resporfdent
No4 as per Court’s ordersa It is bome out
from Annexure—6 that one of the grounds for

rejection to the claim of ﬂle _;Apphcant 1s

-~ . Audit objecﬁoo AcEOrding §‘co the App]ica_nt

1dent1ca]1y placed employees are g:ranted t’he

| rehefs

i
o ‘,»",*_. NN
s .

Consxdenng the 4 1ssue{ mvolvecl in ﬂ'us
case, I am of the \new that the O.A. hzs to

' be admitted. Admit the O.A.

/bbf

VN s l: - !

Issue notice~to, the RespondentS) Six

' weeks time is g‘tsn’tegl to the Respondents to

i ﬁle reply statement.

‘Post the m}a{tex& on 5.2.2007.

| l Vice-Chairma
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Ms.U.Das, learned AddLC.G.S.C."

5.2.2007
requests for four weeks time to file
reply staieaﬁe:nt.
Post on 05.03.2007.
Vice-Chairman
fbbf : g
543,07, Counsel for the applicant

wanted to file rejoinder., Let it be

done. Post the matter oz_ 4,4,07,
. ! )

vice~Chairman

Prst e malln on 23807,

. . ' M)'
SV /s ce— CAETTT

407,

22.5.07.

Counsel for

the applicant has
submitted that he has filed rejoinder.
Counsel for the respondents wanted some
more time to get mstrucﬁons. Let it be
done. Post the matter on 8.6.07. /\

Vice-Chairman

Re joinder has already been filed.
Counsel appearing fer the parties has )
su‘bmitted that case may be listed fer hearing
befwrs khe Divizian Banzhx pest thematter sn

3.7.07. f£ar hearing. L_/

vice-«Chairman
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3.7.2007 This is a Division Bench matter. Post on A
15.7.2007. . !
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26.7.07  The prayer of the applicant is for grant of

upgraded pay scale with all consequential benefits.
The .Respondents have filed a detailed written
statement. The applicant also filed rejoinder. The
respondents in their reply to rejoiﬁder submitted as

under :

..it is submitted that the apphcant is
bemg placed in pay scale of Rs.4000-
100-6000/-pm with effect from the
pubhcattox; of the Gazette Notification
that is 15.10.2003. That the pay scale
‘was inadvertently quoted as 4000-85-
6000/ - pm instead of Rs.4000-100-
6000/ -pm.”

When the matter was taken up both

the counsel agreed .that the said pleadings are
correct and therefore the relief sought for by fhe
- apphcant has already been granted:

Cons1dermg the submission made by

the counsel for the parties, [ am of the view that the S

O.A has becomie infructuous as the relief sought for
has already been granted to the applicant.

Accordingly the O.A is disposed of as infructuous.

No costs.

B

Vice-Chairman
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. GQUWAHATI DENCH:

ORI GINAL AFPLECATION NO, 30 7/_%..,,

" 3) Name of the Applicat i~ @*.34—0@%5&%

bQ Respoﬁdantsza Union of India & Ors

¢c) No, of applicant(S) = @

. Is the application is the proper formi- Yesfﬂﬁz

sihether name & desription and addrass of the all papers been
furnished in causeg title - Yzs/ Na.

Has the application hoen dully signed and varified sw Yas p Nt
Have the Copies duly signed s~ Yes / y;ﬁ
Have sufficiant number of copies of the application been.filed:—Yeiﬁgpc

whether all the annexure parties are impleaded :«Yes(yé?
‘Whether English translation of ducuments in the Language ¢ Yeséudﬁ

Is the applieation is in time ¢= Yeséyéf |
Has the Vakalatnama/Memo of appearance/Authorisation is filed:-Yes N,
I the application by TFQ/DD/For s 5. 2B 6 723 st b 1312:04
Has the application is maitanable - Yes{ﬁﬁf
Has the Impugned order original duly attésted peen filed ':'""Y'e=.*-s,l,m4‘.e§°~_l.~
Has the ligible copies ~f the annexures cdully attestad filed:»Ye%é)kn
Has the Index of ducuments been filed all availablez- Yes£§V£ |
Has the required numbel of envoloped bearing fyll address of the
respondahts been filed:i= Y&s/ Ey(. ’ |
Has the declaration as requiréd by item ¥7 of the form:- Yes/ M.
Whether the relief sought fdr ariees out of the single ¢- Yes/ MO,
whether the intsrim rolief is prayed for @= ves/ Nt
In case of condonation of delay is filed is it supported =“Y?§LN4-
Whether this Gase cab be heard by Single Bench/ Rivision—Bereh:
Any other point - -
Result of the gerutiny with initial of the Scrutiny clerk the

lication is tn order - . -
PpREes ’jl)-J—:a (wFp/k;¢,-1> o~ v M 7

' ys-\1-00 .
SECTION OFFICERL;) DEFUTY REGISTRAR .
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Present Purt i3 order Mo oand dane SARET AR/ G dated 29 Jae T00%
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s - , o e VA
oo PAY AND ALLOWANCES _ ’;‘( L. A . . N\
j - EPGRADATION OF PAY SCALE Court Officer,
1. No - VEA 023 - {a) Initial pay fixed R 4000/-pm wel 15 Get 2003
Shri Ch Htocha Singh in the pay scale of Ry 4000-100-6000/- pm

VIEA

(h¥ Granted ' financial upgredation under ACP
Stheme wel 20 Apr 2004 in the suale of Rs 4300-123-7000/-
pan et 20 Apr 2004 - '

) Pay as on 19 Aar 2004 - Rx 40014)/-
in the lower post.

(ii) Pay fixed in the higher stage - Rs 4300;-
Wel 200 Apr 2004,

(iii)  Granted 1" service increment Rs 125
wnd raised his pay Rs 4625/ pm owet 01 Apr
2005,

. . i . -
(iv)  Graated 2" serviee inerement Rs 123
and raised his pay Ry 4750/- pm wef 01 Apr

2006,

) (v} Granted 3 service inerement Ry 125

/ and raised his pay Rs 4875/ pmowel 81 Apr
2007,

i

(b) DNI =01 Apr 2008

;-'\u(h CHQ DGAR sig Yo A 2225 dated 28 Jan 2008

L1101 1/A-49/2008/ | ) Dated: 29 Jan 2008
Distributions: - ,

1.

[ )

6.

| @c{(

Mahanideshal.ive Assam Rifles
Directorate Ceneral Assam Rifles

(AN ed brarch)

Shillong — 79301 1 A
Pay and Accounts Office (Assam Rifley)
Manbha Villa, Litumkhrah

Shillong - 793002

Headquarters

7 Sector Assam Rifles

93427

Cra 90 0000

29 Assam Rifles
“IN- 3 0
T A

frimee Branon dnvecnaly - In dupticsie
Oitice cupy.
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CENTRAL ADMINISTRATIVE TRIBUNAL ,
s GUWAHATI BENCH ;' " 0 "o
- GAC R 6 A DT
[See Rule; 22 (1 )]

RECEIPT

.................

N°253 5 It . Date 1\\“\&\2 0"—"% S

'the sum of Rupees Q\»\\\N\Q% ..... et w\h\
”-ﬂIn cash/by PO
by bank draft._ on account of M_\_ﬁ \skh Q}v\ O'Iv'zn.g e e
’X'\:‘DL\ ................ |n paymentof..‘..v......._.' ..... .......... .

- Sighature ©
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A/ROLL FOR ARREAR OF PAY AND ALLCES FOR THE PERIOD FROM-AQGT 2003

)

T - BILLNo SAL/ “of 02/08

TO 31 JAN 2008CIVIL ESTT.GROUP ‘C' STAFF : 37 ASSAM R’II"LEd BME%IAQ@UN Oti Q,%
| ’ }{ |

("nm'f f{v flicer, |

Ser No|Regtl Mo {Rank " Name

Amount

Paid

g atire. afindl
with Revenue 'stam

1 "|VFA-023  |VFA . [ShriCh itacha Singh

65,703/-

i
;
K
0
i
k
|
b
¢
)
!

- (Rupees sixﬁty five thousand seven hundred three only)

&

#

Date of payment : }’ZR /;Eé Dol

iz o

65,703/-

ey
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: RECEIPT \
3

Received a sum of Rs. 65,703/~ (Rupees smtv five thousand seven humh ed three only) from
Lomnmndant 37 L&ssam Rifles bemg the payment of my arrears pay & alices:of lughm scale (@
Rs.4,000~100—6,000/— pm wel 15.0ct 2003 and up-gradation of ACP scheme --s_;czizle‘ @ Rs.4,506-125-
7000/~ wef 20 Apr 2004,

e . li )
° . (:
Signature
Station : Field * » . Ne : VFA-023

| o ‘Rank: VFA
Dated: X P\ ' Feb 2008 ' Namme: Ch tocha Singh

G ’
B REW o
. T
C’/Ji W gl
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AN S iy ' = A ;z‘t.'*{f. |
MEMESTF{Y OF HOME AFFAIRS (;)\ .

- DIRECTORATE GENER@L ASSAM RIFLES

This is to certify that VFA-023 shri Ch itocha Singh is serving with 37
Assam Rifles and his is drawing Rs. 10,070/~ (Rupees ten thousand seventy

only) as per upgradation under ACP scheme. in the scale of Rs. 4,500-125-

SALARY CERTIFICATE

. SHILLONG = 793011

7 000/- pm. His detail of salary is as under -

Net pay and aliowances

() Basic Pay - Rs
() DP (50% of basic pay; ' - Rs
(c) DA (41%) | Rs.
(d} Special Compensatory allowances-  Rs.
(&) SDA (12.5%) | - Rs

, - Rs

(fy  Apptpay

Dedyctions

Net Salary pek month after deduction -

4 875f- pm
2,438/- pm
2,998/- pm
~ 800/~ pm |

914/~ pm

75/- pm

GiTotal . - Rs.

(a) GPF éubsérip{iorw - Rs. 2,000/~ pm
(b) CGEGIS Subscription - Rs.  30fpm
Total T Rs. 2,030- pm

For the month of Feb 2008.

Place : Shillong

Dated : 2% Mar 2008

Rs. ’E@ﬂ?%—-@m

(5 @@E"émﬂ
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qaTErd FATaNS
IN THE CENTRAL ADMINISTRATIVE TRieiiifks
GUWAHATI BENCH AT GUWAHATI
ORIGINAL APPLICATION NO. 347%F/06
Sri Ch. Itocha Singh

| .... Applicant.
VS
Union of India & Ors.
.... Respondents.
SYNQPSIS |

This 8 an application for gfanting of revised

Scalz; of pay to the petitioner who has been holding a
post veterinary Filed Asgistant inthe Directorate of Assam

Rifles. The Sole Claim of the Petitioner rests upon the

recommendation made by the 5% Central Pay Commission
and while the other Central Govt. Departments have
adopted the revised scale of pay to the VFAS and
thereafter petitioners prefer a Original Applications before
this Horm’ble Tirbunal, which was registered as O.A. No.
199/05 and this Hor'ble Tribunal pleased to disposed off
this original petition with a direction to the petitioner to
submit a representation before the appropriate authority
stating - all grievances. Accordingly, on 16/12/06 instant
petitioners  filed his representation before the concerned
authority and on 19/12/06 the concerned authority ie.
Difector General of Assam Rifles has rejected his
representation. Hence this original application.

Filed by

Advocaie. :

+
*
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH AT GUWAHATI
ORIGINAL APPLICATION NOQ. 30F /06

Sri Ch. Itocha Singh |
.... Applicant,

-VS-
Union of India & Ors.
. ‘ Respnnde;'zts.
INDEX
Particulars w
Application ' - 1to...| L’
Annexure -1 - 1S - IsRy
Annexure - 2 " b - 4
Annexure ~ 3 - 19 —=2»
Annexure - 4 - ) - Llj
Annexure -5 | .- P
Annexure - 6 - b
Annexure -7 E 2 — 2%
-Annexure -8 - 29 ‘
Annexure -9 . - 230
Annexure - 10 - 3]
Annexure - 11 - 32
Annexure -12 - 23— ? % :
Annexure -13 - 345 - 3L
Annexure -14 | T3 — Z{ 2
Filed by

Advocate.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH AT GUWAHATI

{An application Ufs. 19 of the Central Administrative

Tribunal Act 1985.)

Q.A. No. S07% /06

\

Sri Ch. Itocha Singh

Veterinary Field Assistant

33 Assam ﬁﬁles,

Clo., 99 APO

Presently posted at

29 Assam Rifles, Jairampur,

Arunachal Pradesh.

.... Petitioner
-VS-

1. The Union of India
Represented by the Secretary to
the Department of Home Affairs,
Sansad Marg, New Delhi.

2. The Director General, )
Assam Rifles, Shillong- 11.

3. The Commandant ,
Assam Rifles, Jairampur

Arunachal Pradesh.

Qln m%@df\df\_ As gl 7
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4.  Sri Soroism Menimacha Singh
Veterinary Field Assistant
R/o. Chingamakha Moisnem,
Leikai, Dist.- Imphal West,
Manipur.

..... Respondents.

DETAILS OF APPLICATION
PARTICULARS AGAINST WHICH THE APPLICATION HAS
BEEN MADE.

1. This application has been made against the
inaction of the concerned respondents in revising the
scale of pay as per the recommendation made by the 3th
Central Pay Commission by which there is entitled for a
revised scale of pay @ Rs.4000/- to Rs.6000/- as he is
holding the post of veterinary field Assistant under
Assam Rifles and also he has been discriminated as the
other person of the department have been given the revised
scale of pay for the postof VFA. |

2. JURISDICTION
The applicant declares that this Hon’ble
Tribunal has got jurisdiction to adjudicate the matter as

regards the admission of the application.

3. LIMITATIONS :

This applicant further declares that this
application is well within the period of limitation prescribed
under Section 21 of the administrative Tribunal Act, 19835.

24 Doelna B Y Lak
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4. FACTS OF THE CASE : /%
4.1 That this applicant is a citizen of India and a ¢
permanent resident of Lamding Mayan Leikaie, P.QO. % by

<

Lamsang, Imphal , Manipur was appointed on 16/3/92

after due selections, in the  post of veterinary field
Assistant { herein after referred as VFA) in 18 Assam
Rifles in the scale of Rs.950-20-1150-EB-25-1500/- P.M.
plus other allowances . It would be relevant to mentions
here that at present the instant applicant has been
permanently posted at 29 Assam Rifles, Jairampur,
Arunachal Pradesh. | |

A copy of the appointment Letter

‘dated 16/3/92 is annexed herewith

as Annexure - 1.

4.2 That the educational qualification of the
petitioner is ' graduate in Science and also completed
training for the post of VFA Securing 1 division from
veterinary Field Assistant Training Centre, Govt. of
Manipur under Veterinary and Animal. Husbandry
Department , Manipur, in the academic session to the year
1984-85. | -

Copies of the educational
qualification certificates and VFA
tralmng certificates are annexed
herewith as annexure - B  2-A, 2-B,
and 2-Crespectively .



4.3. That the grievance of the petitioner is that the
scale of Rs.4000/- - 6000/- which was recommended by
the 5t pay Commission from 1/1/86,was not upgraded
to the pay scale of the petitioner by the concerned
respondents. After that this instant petitioner has filed
an Original Applications before this Hon’ble Court, which
was Registered as Q.A. No. 199/ 05 and this Hon’ble
Court pleased to direct the concerned respondent to

QW u%ocl/\% fQ”/‘Xl" /

consider the case of the petitioner within a period of three
months from the date of receipt of this order.

A copy of the order dated 2/8/05
passed by Hon’ble CAT, Guwahati is

annexed herewith as Annexure - 3.

1.4. That the petitioner states that accordingly the
instant petitioner submitted the Certified copy of said
order of this Hon’ble Court to the Concerned respondent
for comsideration . But the Concerned respondent has
rejected the prayer of the petitioner vide order No. 11.
14018/ 5t C.P.C.[/ 2005 dated 19/12/05 issued by Director
General of Assam Rifles (Hereinafter referred DGAR, stating
that the petitioner was appointed inthe pay scale of Rs.
050-1500 with certificate in veterinary Science without
matriculation , whereas S. Manimacha Singh was
appointed in the pay scale of 975 - 1540/ with Diploma in
Veterinary Science with matriculation. Therefore petitioner’s
case cannot be considered as they were appointed against

the posts having different pay scales and the applications.
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A copy of the rejection order dated
19/12/05 issued by the DGAR is

annexed herewith as armexure — 4.

4.5 That the petitioners states that as per
advertisement, which was issued by the Directorate
General Assam Rifles , there are two types of pay scales
applicable in Assam Rifles veterinary field Asst.

(a) 975 - 1540(/- for matric with diploma in veterinary
Science.

(b} 950 - 1500/- for non metric with certificate in
Veterinary Science.

There was no separate pay scale available for those

candidates who are matriculate and also possessing

certificate in veterinary Science. The instant petitioner
herein being matriculate along with certificate in veterinary
. And he is receiving pay scale of Rs. 950 -1500 /- per
month , which is applicable to the non- metric with
certificate in veterinary Science as per revision pay scale
from 1/1/1986.

A copy of the advertisement issued by
the Directorate General Assam Rifles

is annexed herewith as Annexure- 5.

4.6 That the petitioner states that some of the
candidate who was appointed prior to 1986 revised pay

>
<

A

2

éﬁ
<

0



.

[ ‘ia.\\
5

6

scale of Rs. 950 - 1500/- and possessing non- metric and
certificate in Veterinary Science but they have been
allowed to receive the revised pay scale of Rs. 975 - 1540.
Among them one VFA Sri O. Chaba Singh, who was

receiving the same pay scale and ultimately he retired in .

the year 1999, g

4.7 That the petitioner states that some of the
individual who had passed prescribed course of
“Elementary Animal Husbéndry and Veterinary Science
from School of weterinary science & Animal Husbandry ,
Ghungoon, Silchar and Veterinary Asst. Training Centre
porompat, Imphal has been appointed as VFA from 1986
to June 1990 & granted the pay scale of Rs.975 - 1540
under the eligibility conditidn of Diploma pay scale by the
matriculate VFA with certificate in Veterinary Science.

4.8 That the petitioner states that one 8ri 8.
Manimacha Singh and another Sri A. Thomba Singh,
also were appointed on 1987 and 1988 respectively , have
also granted the Diploma pay scale of Rs.975 - 1540 p.m.
and they have passed there respective Courses from the

above mention two institution .

4.9 That the petitioners states that it is relevant to
mentionn here that DGAR has reduced and refix the pay

gcale of 8. Manimacha Singh and A. Tombe Singh to Rs.

950 - 1800/- from 975 - 1540 p.m. vide order dated
11/7/1990 on the ground of Audit objection.

en. Jlecha &W\f :



Being aggrieved by the order dated 11/7/1990,
S. Manimacha Singh filed a original application before the
CAT , Guwahati Bench , which was registered as Q.A.
No.65/2002 and Hom’ble CAT, Guwahati Bench pleased to
allowed the O.A. No.65/02 of S.Manimacha Singh vide
order dated 11/12/02 and Upgraded the pay scale of
S. Manimacha Singh to 4000- 6000/- as per partB of pay
Scale for Veterinary Staff of CCS (RF) Rules 1997.

Bloara Sy

Lt
M,

A copy of the 11/7/90 issued by the
Directorate General Assam Rifles is

annexed herewith as Annexure - 6.

A copy of the order dated 11/12/02
passed by Hon'ble CAT , Guwahati
Bench i8 annexed herewith as

Annexure - 7.

4.10 That the petitioner states that he was appointed
as Veterinary Asst. in April 1992, in the pay scale of scale
of Re.950 - 1500 and He possess prescribed technical
qualification and passed from the same institution . The
Minimum qualification for the prescribed course is
matriculation . beside this instant petitioner passed B. Sc.
In biological Science before appointment. It is also clear
from the Appendix IV of ICAR handbook 1985 that VFA
is also a technical post.

- Accordingly petitioner submitted a
representation on 11/5/1992 for gramt of matriculate
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gcale of pay Rs. 975 - 1540 instead of non- metric scale of

Rs.950 - 1500 but that representation was rejected on the .

ground that a doubt has arisen as to determine the
qualification from the certificates issued by the various

 institutions . After investigation of the Cass from the

Director of Animal Husbandry and wveterinary Imphal,
Maipur, the principal School of Vety. Science and Animal
Husbandry, Ghungoor, Sﬂca}ka States that the training
imparted by them earlier does not pertain to Diploma
Course . The Diploma Course has been introduced by
them recently and the training of first batch is in progress.
In view of the above. Metric with Diploma Scales of pay
Rs.952-25-1150-EE-30-1540/- p.m. to the VFA having
qualification Matric with one year training course of VFA

cannot be given.

It 8 important to mnote here that  both
S.Manimacha Singh and Sri A. Tomba Singh also passed
from the above two institutions. It is also clear that their
course i8 also technical course which is not diploma

rather itis certificate Course.

" Copies of Appendix IV of the Hand
Book of Technical Science of the

3

ZRpa

ICAR. 1985, representation dated

11/5/92 and rejection order dated
14/10/92 18 annexed herewith as

Annexure 8 ,9and 10 respectively.



4.11. That the petitioner states that the Respondent

‘No.4 { S. Manimacha Singh) has passed and also received
VFA Certificates from the same institution ie. VETERINA%
T

FIELD ASSISTANT TRAINING CENTRE, POROMPAT,
IMPHAL, where from instant petitioner also passed and
received VPA Certificate. In view of the above itis clear
that both respondcnt No.4 and instant petitioner
Completed their VFA Course from the above mention

institution not from two different institutions.

A copy of the VFA passed Certificate

of respondent No.4, issued by the .

Vety. Animal Husbandry  Dept.
Manipur, i8 annexed herewith as
Annexure - 11.

4.12 That the petitioner states that expert body of 5t
CPC rationalised all the pay scales and placed in a single
scale of 1200 - 204Q/- . The same is proposed in para
55.296 and accepted by the Government. Now it was
revised to 4000 - 6000 and in para 53.296 of 5% CPC it
also state that individual possessing B.Sc. in Biological
Science qualified for the post of Assistant Veterinarian and
Biological Assistant in the Scale of 1600 - 2660/- which is
revised to 5000 - 8000/-.

A copy of the relevant portion of para
295 and 296 of veterinary  Officers
and staff { CPC, Rules) 197 is annexed

&s 1/\%7( o
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herewith as Auanexure — 12 and 13

regpectively. . é

4.13 That the petitioner states that all the VFA of
Manipur and Arunachal state Govt. also has been
implementsd Central Pay Scale 4000 - 6000 for veterinary
staff as per part B of CPC (P) Rules 1997 in March 1999
and April 1999 respectively.

Copies of the implementation order is
armexed herewith as Annexure - 14
and 15 respectively.

4.1’4 That the petitioner states that in compliance
with the order of the Hon’ble) CAT on 28/10/03
respondents has implemented the 'Ltpgraded pay scale of
Rs.4000 — 6000 /- and granted to S. Manimacha Singh
and Subsequently to A. Tomba Singh and to some VFA
also who approach this Hon’ble Tribunal and granted
upgraded pay scale of Rs.975 - 1540 p.m.

GROUND FOR RELIEF :

5.1 For that the respondents have failed to consider
petitioner’s representation dated 16/12/05 while he is
legitimately entitled to the revised scale of pay as 5% CPC
recommendation and therefore inaction on the part of the

appropriate authority is bad in law.

i

e N ﬂ-lecz’y\a 10>ﬁ V\gXA
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3.2 For that the respondents concerned have also
failed to comsider that all the concerned central Govt.
Departments have approved and revised the scale of pay
as per the 5% pay Commission report, therefore failure on
the partof the part of the Assam Rifles is arbitrary as well

as discriminatory.

2.3 For that the inaction on the part of the
concerned respondent to adopt the revised scale of pay as
per the recommendation of the 5 CPC is highly
prejudicing for the petitioner and he is legally entitled for

the same.

5.4 For that the financial loss caused to the
petitioner by the Respondents.

8.5 For that the fairness of Administrative notice

was denied.

5.6 For that the respondent have violated there

own sets of rules and system.

5.7 For that the inactions of administration has
caused infringement of fundamental rules in respect of
Article 14 of the Constitution of India.

5.8 For that the respondent have violated the
mumbers of Apex/ Supreme Court decision on “equal pay
for equal work”

= et /O>91/\3/\/\,
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6. DETAILS OF REMEDIES EXHAVITED. - The
Applicant begs to state that he has exhausted all the
remedies available to him and there is no other alternative
remedy and hence he is approaching  this Hon’ble
Tribunal by way of filing this application. '

T. THIS MATTER IS NOT PREVIQUSLY FILED OK
PENDING BEFORE ANY QTHER COQURT. This applicant
states that the said and except filing of Q.A. No. 199/05,
has not filed any writ petition or any suit before any Court
as any  authority or any other bench of this Hon'ble
Tribunal regarding the grievances for which this
application has been made and there pending before any
of them.

8. RELIEF SQUGHT

Under the aforesaid circumstances the applicant
prays that this application may kindly be admitted
needs may be called for after hearing the parties and on
causes sown and perusal of the records be pleased to

grant the following relief:

8.1 To set aside and quash the impugned order
dated 19/12/05 issued by the DGAR, rejectirig the
representation of the petitioner dated 16/12/05 , for
implementation of upgraded pay scale of Rs.4000 - 6000
disposed off by the Honm'ble CAT i Q.A. No. 199 {2005 .

{ Annexure - 4)

Q,\/\ «Q%C’,‘/'\ﬂ\ %m’/‘ '



83 To direct respondents to grant the upgraded

13

8.2 To direct respondents to refix the pay scale of
petitioner , Re. 975 — 1540 P.M. from the date of his
appointment.

L

AN Q%GW\ Lo gt

pay scale 4000 - 6000 /- wef. 1/1/1986 with all
consequential benefits including arrear or salaries and

other financial benefit etc.
84 Cost for the Litigation expenses.

8.5 Any other reliefls) as the Hon'ble Tribunal may

deem fit and proper.
9. Interim Relief :-

Pending disposal of this original Application
your Lordships may be pleased toset aside and quash the
impugned order dated 19/12/05 issued by DGAR and
upgrade the pay scale of the petitioner Rs. 4000 - 6000
P.M.

10. This application has been filed through
Adwvocate,
11. Particulars of IPO

@ PO No.

(iiy Date of issue
(i) Issued from -

(iv) Pavable at
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VERIFICATION

I, Sri Ch. Itocha Singh, Veterinary Field
Assistant, 33 Assam Rifles, C/o. 99 APO , Kakching,
Manipur, do hereby verify that the contents of
paragraphs 51.16.;.(3;-.\5,».Q:%A.l(:l.((....m.......;....... to FEER IR
e are true to my personal knowledge and
paragraphs  8,0:2:4:3,4.04.5, 49, to %10,k L4 3,413
Beliewed to be true on legal advice and that I have not

suppressed any material facts.

Date :15]12]66
Place :(‘SI/C)CAJQ‘M\"\

Applicant:

oeh
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A”POINT > F\I’I‘— VFA

1 You <re hereby selected for cppOlntﬂPnt until further orders

a% Vety Field Asstt in_ 1T hssam’ Rifles in-the- oale of pay ¢of
. 950=-20-1150-E8-25-1500/~ p.m. ‘plus ‘other allowances as admissi-
Cble under the existing Rules from time to-time. The -appointment. is

purely temporary: and may“b@.uczmlnat«d w;t7 one month notice from

e ftner nide, . .
s I ;r.‘ ~«n
2. shri  Chinsangbam Itochs Singh R ohall have to produce
the following crrtificates petore J)*ning the post. ='"f"”
(a) Medical fitness certificate - from Clvll Surgeon or
eguivalent at the tirme ot joi

iu) Eduecaticndl and other certifi catés ‘as proof of age and

V3
yualificatiocn. ‘
[ TR R . ! .9 - o~
(c) A ChdroCLer certificaete from a Class I Oﬁ%lCEL or
lst Cla:s Magistrate &t the time of joining the duty.
3. - No TA/DA-Willobe -admiszsible to you -for joining the duty.
4. -You -are lioble bo sServe anyuh”rﬁ in Assam Riltles deployed

in Ascam, Feghaloayo, Hagalond, wn*ndz, trizoram, Tripura,

Arunachal pradcesh and Sikkim or

=, . Nl PR SN
Rerever AsCam Ribles oxasti.

5. Your appointa 5. .suiject Lo satisfactory police
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CENTRAL ADMINISTRATIVE TRIBUIAL, GUWAHATI BENCH
Original Application No.199 of 2005.
Date of Order: This the 2™ Day of August, 2005.

HON’BLE MR JUSTICE .G.SIVARAJAN . VICE-CHATRMAN

HON’BLE MR.K.V.PRAHLADAN, ADMINISTRATIVEMEMBER

1. Sri Ch.Itocha Singh,

Veterinary Field Assistant,

33 Assam Rifles,

C/0 99 apo,

Presently posted at

33 Assam Rifles mom Kakch.i.ng
Manipur. . Petitioner

By Advocate MrP.K.Roy, Choudhury,
Mr..B.XK Kar, Mr.J.Dag

-Versus-
1. The union of India,

Represented by the Secretary to the Department of Home Affairs,
Sansad Marg, New Dethi.

2. The Director General,
Assam Rifles, Shillong-11.

3. The Commandant,
Assam Rifles,
Kakching, Manipur. Respondents,

By Advocate Mr.M.U.Ahmed, Addl.CGSC.

ORDER(ORAL)
SUIVARAJAN J(V.C)
J Applicant, a Veterinary Field Assistant under the 33 Assam Rufles, C/O 99 APO.
N 1s .presently posted at 33 Assam.Riﬂes, Kakching, Manipur. He has filed this application
~° for direction to the concerned respondents to revise his scale of pay as per the 5™ Pay
J Commission recommendation, i.e. from the exi;qting scale of pay.to Rs. 4000/- Rq 6000/-

applicant relied on the order dated 11.12.02 passed in 0.A.No.65 of 2002 wherein this

M% for the post of Veterinary Field Assistant under the Directorate of Assam Riflés. The

Tribunal has issued direction to the Respondents to implement the undertaking within the

period of three months. The appiicant hag stated that in spite of representations dated

7
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11.5.1992(Annexure 111), 8.2.1998 (Annexure 1V), July, 1999 (Annexure V) and

5.6.2005 (Annexure VI), the Respondents have not upgraded the pay scale.

2. We have heard MrP.X.Roy Choudhury, learned counsel for the applicant and
Mr.M.U.Ahmed leamned Ad(ll.C.G.S.C appearing for the Respondents. It ignot clear that
whether the direction issued by this Tribunal in O.A. Np.65 0f 2002 dated 11.12.2002 has
been complied with. However, the applicant’s representations Jatest being Annexure VI,
dated 5.6.2005 is stated to be pending befora the Respondents. In the circumstances, we
diréct the Respondents to consider the representation dated 5.6.2005 {Annexure V1) and
pass appropriate orders within a period of three months from the date of receipt of thig
order. 'The applicant will produce the éopy of the order before the Respondents for
compliance.

Application is disposed of as above af the admission stage itself.
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eDER OF IC-10289X LIEUTENANT G NERAL BHOPINDER SINGH,
1\\f M, VSE*, PIRECTOR GERERS L ASSAM RIFLES ON PETITION OF o
;"5;%\!. CH. ITOCHS SIN rg,\f”: 33 A ﬂ)

Y o

-

1. Whereas in the DGAR Veterinary Field Assistant (VFA) are presently
recruited i the p&y scale of Rs.3050- 4/50/- and Rs 3200-4900/-, _Their

RRARRRERL N

s srealy, L

eoucatlona* Quaiifi@ tions are uﬂrcxte m vetermary sc_nenge“ without

v b 20 AT, 1

.fna?;:icu!a-u 1 and digioma in vm siinary c1ence wuh ma: xxculauon respectively. - 7

2. Whrereas Sari Ch, | ltocha Singh was appointed as. VFA vide

Directorate General Assam Rif fles appomtment letter No. 1401525-85/VFA/A-2

(Mad) dated 16.03.1392 in im pay scale of Rs.950-20- 1150-EB-25-1500/- per

month and other alicwvances admissible under the rules.

3. Where 28 Shri ©h. ltocha Singh filed an original application No. 12¢/2005

| at the Hon'ble Ceniral Adminisirative Tribunal, Guwanati for grant of higher
nay scale of Rs.4000-6000/- . The Hon ble Tribunal disposed of the matter with

‘he operative portion reading as under - .

“It is not clear that wiether the direction issued by this Tribunal in OA

N0.65/2002 deted 11.12. ’/“002 has been complied with. However, the
nplicants reprasentation l¢ ‘est being Annexure-Vi, dated 05.06.2005 is
steted to be pendmg before the respondents. In the circumstances, w

direct the respondents to consider the representation dated 05.06. 2005

I\./\/
(Annx-V1) and pass appropriate orders within & period of three months
from the date of receipt of uus order. The applicant will produce copy of
the order before the res.pol;c%ents for compliance”.

Py

4.~ Whereas Shri S Manimacha Singh has also filed an OA No.65/2002 af

tne following grounds:- : -
(i) “Initially the pay scale of the said group of post (i.e. Veterinary

" N 3 o Fal ~ ! Y po f
Siaffs/or Para Veterinarians Posts) were placed at the pay range rem

Rs.950-1500/- to 1200-204C/. But now as per 5" pay commission report,

the Central government revised the pay-scale of the said Veterinary |

LBIIG 1 vt wbiedpy | | ‘ |
ddvocate » - . f
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Staffs/or para vaterinarians nost egually to the pay scale of Rs.4000-100+
6000/~ by naiming the posts such_ as Stockman/Compounder/Stock
Asst/Animal  Husbancry Asstt/Dresser etc. Al the concerned
Department uncer Centrai Services have implemented the said revision
of pay, but in case of the post of VFA of Assam Rifles, the Directorate
General Assaim Rifles failed to implement such revision of pay by taking
the chance of not mentioning the nomenclatufe of VFA in the column of

Veterinary Staifs of the Central Civil Service (revised pay) Rule, 1997,

Instead of impiementing ihe pay scale'given in the "First Schedule of -+ -

Part "B" of the Civil Service (RP) Rules, 1997 i.e. 4_000-6000/— by taking
analogy of the post ¢f veterinary staffs as described in Sec 30 of the
Indian Veterinary Council Act 1284, where it is clearly stated that
whatever name may be called, instead the DGAR implemented the

C.C.S (RP) Rules, 1987 in schedule “A” i.e. Rs.3200-4900/-.

(i) It will not be out of place to mention here that the post of Veterinary
Compounder attach to Central Forest Service was initiially fixed at the
pay scale of Rs. 800-1150/- less the pay scale of VFA, Assam Rifles .
But with new pay revision, the pay scale of iiie said Vety Compounder. of

forest service to Rs. 40G0-6000/-

(i) The petitioner submitted that the compounder of BSF is also
enjoying the pay scale of Rs.1400-2300/- pre revised and after revision
Rs.4500-125-7000/- per month. It is also submitted that the nature of
work of compounder BSF is only to maintain pharmaceutical works under
supervision of a Registered Veterinary Doctor. Whereas, the nature of
work of the p:atitic;lers post i.e. VFA of Assam Rifles include all the
functions and operation of vety . And Animal Husbandry works such as
T‘reatment, minor-véterinafy works, maintaining pharmaceutical works.

inspection of animal health, checking of Meat supply to Troo'ps‘.

accompany troops in field works without supervision of any.. . ..

Doctors/Registered Veterinary Practitioner. It is also submitted that there

is no Post of Doctors in Assam Rifles whereas BSF has Registered
Lertitied 1o be tyue Uegsy

Ldvocate
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'téof AR have more workic:d and  responsible than the compounder of

<% Whereas Shri Manimach: Singh was initially appointed in the pay scale
of Rs. 975-1540/- of ‘wnict the corresponding pay scale as per
recommeandation of the 5" pay commission is Rs.3202-4900/-. Thus, his pay
has been correctly revised. Th= pay scale of Shri Ch.ltocha Singh was also
correctly revised in the corresponding pay scale as per the recommendations

of the 5" pay commission.

| 6. Whereas, the gay scale of Shri S Manimacha Siigh who is holdung a civil"
N B A e e e LTS

post in the Assafn erles can! rot be compared with the veterlnary staff of
3 A e -
§ othsrCPF « or como_o.moer of BSF Who are holdmg combatant posts he had "~

t been gfanu«d h|ohﬁe”r oey scaae of Rs. 4 .-4000- 6000/- as oer the Court dlrectxons

TR e e o T e r___,—-ftwv“_,‘
PaEEA

o
,.:g;'&.-‘-.!:":"tw-.a PRI TYD W SN R) ";l\ﬁ--’ AT r LA N
TR

-am
W

ECOQSIdct’IF\J hIS qualu t\..athﬂ 0 .

%w&‘b’r«

7. Whereas Shri Ch. liocha Singh was appointad in the pay scale of
R<.950-20-1150-EB-25-15C0/- per month against the post advert:sed bythe .

,«4‘9 & .
DGAR carrymg esmnttal QJd'tTiCatIOﬂo as certtﬂcat 3\ in_ vetennary smence i

St N S AMTIIERS -..—--»-——-«-» -

“‘\L A

‘*nle Shn S I\/ammacha S,nqh was initially, appomteo in the higher pay.. soate

i

- ot B AR 03

of .\s 97’5 23 1130 t B-30-1540/- per month- agamst the.post adveriised by the

P R ke

DC;AR havmg essential qUalt;.oauon ofmdiptoma in \Jetermary science wuh, .

w«mw-""""“r"-‘ - R

’natrlculauon Fhus they were mmally appomted agamst the posts having

.-u-ntl" it .7_!.(5} seeTT g T

different pay scdim. and ’1uahftbatl0r‘|5 Accordmgly their cases cannot be
oTc;ced at par W|th ea@h other. tvioreover, the pay scale of Shri Ch. Itocha Singh
cannot be compared wifh ine Pay scale granted to veterinary staffs of other
CPFs and compounders of BSF because Shri Ch. itocha Singh is holding a
civil post. Whereas, veterinary staff of other CPFs and compounders of,BSF

are holding combatant posts. No panty can be drawn for the purpose ofw

PR
LGRS IR b e

Pais b G WA G YN

notumew bewveew the uoloe of the same post from d‘_|__ﬁerent stuiohqns

t

Certitied io be true Copy

=

Adyoeale

Veterinary Dociors/Practitizner. In other words the Veterinary Field Asst. . .

P »,.m?'?‘l et et



8.” Petition dated 05 Jur 20¢:5 submitted by Shri Ch. Itocha Singh VFA has
been re-examined in compliance with order dt 02 Aug 2005 in OA No. 199 of
2005 -passed by the Hon'ole AT Guwahati Bench . | therefore reject the .

petition dt 05 Jun 2005 being devoid of merit and subsiance. B

' \\‘

- Place : Shillong : Aopir@/a&&wgﬁ
- N Ligutenant General ,
Dated:ﬁ_Dec 2005 S Director General Assam Rifles

. Copy ty-
1. PAO. Assam Rifles, Shillong — 11. \

2 ShriCH. ltocha Singh, VFA of 33 Assam Rifles.

w

LOAR, New Delhi.

4, Officeé Copy.

Uertitied in be trué ifﬁpy
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DIRECTORATE .GENERAL ASSAM RIFLES
SHILLONG-11 . - :
1. Applications are invited for filling up of 13 posts -of
Veterinery Field Asstt (Reserved for 'SC-4, ST-1 and
unreserved 8) lying vacant in this Departmont on the
following terms and conditions — e
(a) Qualification — Malric or equivale’nf.wim Diploma in
Voterinary Scionce.
or "‘:Vl, .
Nun-Matric.or equivalent with cortificate in
Vely science.
(b) Age — Bolwaen 18 10 25 years, 1alaxable by £
{ years for SC/ST Candida
(c) Pay scales :— Matic withDioiom_a in Vety, Science Rs.
: 975-25-1350-EB-30-= 1540/ p.. plus
A olher allces as ademissibie, from tims 1o
time! : S
t L\!cm-f*.fia‘uk;witi‘. cn;"f‘?.y“i(etg' sziencs fis.
; ' 450-20-1150-EB-23-15¢
: afices as admissitie from
1 (d) Place of duty — Suleciod candidates o
2 b required 1o seivo Tanyw
: flegion or'wheresver Assan i !
) are deploysd. R
{e) TA/DA == No TADA will be paid 10 the candidates
5 appearing for the interview.
2. Interested candidaies may submit agplicaiions o reach this
Directorate by 16 Dac 94 latest. Dats of interview wili be
v intimated to the candidates by this office. =
(P S Prakash)
L.+ Col R
Assistant “Dlrector ' (A) -
For DIRECTOR GENEHAL ASSAM RIFLES
] . o EM3uT.
I ¥ ; i
P S
Certitied to be irueLops
LB o
€ sl
: ' Advocale
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Directorate General Assam Rifles
Shillong

Letter No. I1. 14015/2-89/VFA/A-2 (med) | Dated 11th July ‘90

Sub : Appointment of VFA & Pay scale thereof.

1. As per revision of pay scale w.e.f. 1. 1 86 following scale of pay to

VFAS 378 apﬁhCable— T —— o

a) Matrlc w1th Diploma in Vety Scrence Rs. 975 -25-1150-EB-30 -
1540/ PM.

b) Non-matric with certificate in Vety Science 950 - 20 - 1150 - EB - 25
- 1500/ PM.

No separate pay scale 1s available- for VFAs who are matriculate &
'§ possess certificate in- Vety. Science. But some VFAs have been

f i appointed who are matric with certificate in Vety. Science & they have

been allowed the pay scale of Rs. 975 - 1540/ PM which is applicable

[ § to those who are matric with Dlploma in Vety. Science.

-1 /fn course of checking it is found that admitting of pay scale of Rs. 975
- 1540/ PM to matriculate VFA possessing certificate of Vety. Science
¢ - will result in Audit objection. As such, it is decided that matriculate
1 "VFA possessing certificate in Vety. Science will be admitted scale of
if pay of Rs. 950 - 1500/ PM fromi thie* 1n1t1a1 stage & phé_yhof the eﬂ‘ected
| staff will be refixed accordmgly No recovery of over payment due to
admitting the scale of Rs. 975 1540/ to the non—Md YFA willbe*
made t111 recelpt of further commumcatlon from thi th1s Dte_our; ﬁeastf)] ect.
N PimL L NIy e - i TR S T S
You are, therefore requested to mtlmate the name, educational
qualification mcludmg technical qualification & date of appointment
of the effected VFAs immediately, for further action by this Dte. You
are also requested to intimate total excess amount involved in each

case separately

- | Sd/-
, | (M. Chouduri)
Certitied o betrue Uy CGO

for Asst Director (A)
S

Adyecale
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CENTRAL?ADMINI$TRATIVE TRTBUNAL, GUWAHATI BENCH.
* Original Applicafidn No. 65 of 2002.

Date of Order : This the 1lth Day of December,2002.

y&mhé Hon'ble Mr Justiéé”DIN3Chowdhury, Vice-Chairman. oo
Thg*Hon'ble;Mr'Kux;shafma,‘Administrativc'Member.

; Shri Soraisam Manimacha Singh,
Veterinary Field Assistant -of
Assam Rifles now:posted.at -

A.R.Thoubal,.afresidentgofzchingamakha Maisnam
: . Leikai, Imphal West Diéﬁribtr Manipur ...Applicant

By AdvocatéASfi.S.M.Siﬁgha’
- S R

- Versus -

i : 1. Union of India,
through the Secretary to the
Government of India,’ .
Ministry of 'Home Affalrs,

ew Delhi. ~

he Ministry of Plnance,
through its.Secretary.

/Govt. of India, New Delhl

3. The Director GeneraIL-
Directorate of Assam Rifles,

Shillong-793001.

; ' -4. The Deguty Inspector General,
' MP Range, Assam Riflesy
Imphal. B ’

5. The Commandant,
7th. Assam Rifles,

@ N Thoubal. . 2 :7-' . ..Respondents

SR B

By Sri_A.K.Choudhury, “Addl.C.G.S.C.

. ORDER

CHOWDHURY J.(V.C)

.. The issue réla?éé to upgradation of pay scale of |

Veterinary Field Assistant serving in Assam -Rifles to

¥ ‘\b//JfN/ Rs.4000-6000/~ in parityzﬁith those other counter parts.

)

i 3
M B T . . )

Lo Certiticas i o frun Copy

(’,-..
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(iv) . Since ' the -matter is

already
subjudice,

any decision for upgradation
of  pay scales in NAssam Rifles can bhe

taken after finalisation of the Court
case." '

Mr A.M.Singh, ‘learned coéunsel for the appllcant has also:

drawn our attention' to the communication sent by the

Ministry of Home Affair; dated 31.3.1998 indicating its mind

implementation of Aupqradation of 1he pay scale of

inary Field Assistants in the Assam Rifles. The said-

communicatioh "élearly 1nd1cated the decision of the

4

ngthorlty for rev151ng the pay scale;

3. We héve heard-Mr A.M.Singh, learned counsel for ‘the

applicant ana:alsdﬁM:LA.K.Choudhury,_1earned Addl.C.G.S.C.

for the resﬁéndgntsl éﬁ;_length. Considerihg the facts and '

circumstances we aréiof'the opinion that the matter vequires

no fu;the:'gdjudicﬁtiéﬁ:from our -end. The Covernmeqt has
ﬁaken a‘décgsion in'priﬁbiple ana in view of the pendency ?f
the Court pfobeedin§ thé authérity‘did”not take any step for
implementatiqn of'tﬁe;méftér. In view of the clgar stafehent

made by the;téspoﬁdéhts we dispose of this applicgtion with

3
s
i

a direction on the iespondentﬁ to implement the  undertaking
as expeditiBUSlyéas’possible, preferably within & period of

three monthé from'thefaate of receipt of this order.

Y
vﬁp?The appllcatlon thus stands drsposed of. There shall, -
i ‘ _

Sd/VICE CHAIRMAN ,
. S Sd/ MEMBER (adm)
Ueruied to beiru: .. .

L ' Advicate
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Field / Farm Technicians
' CATEGORY - |
Essential Qualiﬁcation_s :

T 1T @ A et e et 4 134T bt ot

i) Matriculate with at least one
vear Certificate in relevant field

or
- Matriculate with 3 years
cxperience of working in the
Respective field
~or :

* Matriculate with National Tradz

Certificate / National Apprenticeship
- Certificate or equivalent with 3 years
v | - Experience in the respective field

or
*Natlonal Trade Certlfcate/
~Nay. inal Apprenticeship, Certificate
(if Non-Matric) or equivalent
with 5 years experience of working
in the respective field
, ~ it) *For the post of 'Cook' a candidate
T o should be 'Literate' and should
veriitied to be HﬁE'Lﬁpv have proficiency in cooking
: Desirable Qualification
i) Diploma in the relevant fiéld

" CATEGORY - Ii
Essentia] Qualitications :

i) *Three vears Diploma/ Bachelor's i)

Degree in relevant field

or
**\‘monal Trade Certificate of - i)
[.T.I. National Apprenticeship
Certificate or equivalpnt qualifications
With seven years experience in [h«.
Relevant field

or
**Matriculate with ten years experience
in the relevant field '

**One years training course in orestry |
with ten years expérience in the lelevant
field
A or
**Intermediate in Science / [ntermediate
in Agriculture ‘
i) 3 years experience in the ro'evant field for

Diploma holders '

= r : Appendl‘( IV of the Hand Book of Technical Services of the LC. AR, 1985 New Delhi.
' Minimum Educatlonal / Trade Qualifications for Different Groups of the Three Categones

CATEGORY - Il

Essential Qualifications :

*Three yeurs Diploma / Bachelor's
Degree in waence / Agri / Animal
Sciences relevant field / Forest
Rangers Course (for CAZRI &CS &
WCR & TI)

Five years experience of working in the
relevant field. Minimum experience will

- ‘be seven years, ten years and twelve’ years
“for lateral entry 1o posts carrying scales
~Rs. 1100-1600, Rs..1300-1700 and
- . Rs. 1300-2000, respectively

* In fields wliere the duration of diploma Courses. available i the Countw is only two years the minimum quallﬁcatlon will be.
_ | two years Diploma instead of three years Dxploma : :
’ ) o 7 - ** Applicable to Councii. employees m position as on 1-1-1977- for pulp05e of promotxons on]y aga,nst 20% vacancies -

rcscrved for departmenta] promouons _
or - De<1rable Quallﬁcatlon

i) Master's Degree in the subject

- Groupz!fie

_The posts of Senior Stockman, Stockman.

Vetermary Officer. Senior Veterinary Assis tant
Vetermary Compounder. L|vestock Assistant,

.Stock /\; Ssistant have been grouped under

field technicians in the Appendix i’ of

the hand:book of |.C.A.R 1985.

Addvocate
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From : Ch. Itocha Singh (VFA) )
18 Assam Rifles,
C/I0O99APO .
To . The 'D,irector_GéneraI Assam Rifles

Shillong - 793011
| (Through proper éhénnel)
Sub F_’AY]:_S'CALE 'NEW‘LYAPPOINTED VFA
Sir, | L .

1. With reference to your-vdir'e‘ctorate appointment letter No. 1401 9/25-85/\VFA/A-

2 (Med) dated 16th March 92, | am to state the following lines for your consideration
please. B

2. According td‘ your directioh-‘l have jointed duty at 18 Assam Rifles on 20-4-92.

3. Iwould like to draw yo'bf,‘kihd'attention on Employment News page No. 7 dated

2-8 Nov. 91 (Photostat copy attached) in which youhave advertised that the candidate

"~ who have passed_matr7iculatidh and h'avingvdiploma in veterinary science will be

given pay scale oj’f'.Rs. 975-25-1150~ EB - 30 - 1540)- PM. At this juncture | have
to inform you that I'have passed B. Sc. with diploma in Veterinary Science. All the
requisite certificates were also produced before the interviewing board. But | am

sorry to apprize le;J that;eve’n after having higher qualification | have been given pay
scale of non-matric candidates ie., Rs. 950 - 20 - 1150 - £ . 25 - 1500 - PM.

4. In view of thé"facts'merjijtione'd abdve, limplore you to kindly re-consider my

. case sympathetiéally and ‘?“_AOW me to draw pay scale of matric can‘didate i.e. Rs.
975-25-1150 - EB - 30 -1590/- PM as promised vide your above Employment

News.

5. Forthis act ofvyour kindﬁ'ess I shall 'eVer remain grateful to you, Sir.

Station: C/099APO - Your faithfully,
Dated: 11th May 1992 . o ~ © Sdi-
| | | (Ch. Itocha Singh)

ﬂerhﬁed Io be true Copy

gnd vocate
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Vg
_ o : Heaﬂquﬁrtﬂrs ‘
Mizoram Range issama Rif
C/CG 99 APC

2228/807/0 | S 14 Cet 92

18 Assam Rifles

GRANT OF DIPLOMA SCALES TO VFA

T

1, R€fQTGnCQ venr signal Mo A 1028 dated 12 Cct 92.

2. A denbt has arisen as to Actarmine the abnve
qualifications from the certificstes izsued by the
VaLlOUS Trstitutions. After 1nvc,tlcato of the case.
from the Nircctor of Animal Husbandry .and Veterlrcry
. Imnhal, an1nur. The rOﬁ]y furnished by the wrincinal,

School cof "rty Science and Animal Huskandry, Chungoor,
3ilchar states that the training immarted by them earlier,
does not neartain +o Dinlema Course, The Dinlcma course
has heen Jnfroﬂucnd v them rcce“+1y and the trd3r1ng

of first %atoh is 1n NTCgress

3. . Ir view of the arcve, Matric with Diploma scales

+ of vay ™, 9I2-2E5-11E0-ER-30-1540/- p.m. to the VE ,
having ‘qualification Matric with cne year training ccurse
of VPn carnot be given, : _

‘

S S OMG
fcr DIG LR

1283/A/93/ /3/V - 4 Pated

.-

AY
(x
' _ a3
ferwarded to.:- . S Adit
fnr Comdt

77£§Cha Jingh,

L enaurun e e et e TN
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; f§ ' Govt. of Manipur ' {%
A‘\) * POROMPAT, IMPHAL ‘ ) @
VETY. AND ANIMAL HUSBANDRY «D:EPT. MANIPUR

Elementsry Animal Husbandry of Veterinary Sc. Examination.

| Academic Session 1982-83

( n{;/:c: [ that Shril WS‘Q\/IYJ,’UW \L]ﬂm/{\/@ﬂ/ A7

/“Hlll(] (xltrmlm/ llxc f'rcccn[c‘([ cqursc ({ slu(/u'\ m !/1c 7 ('llj /w{( . 13 sisl, ruuunq ( eitlre, pu\\.ai

cu(‘c(‘\\/lt[[tj the Final £ \amma!xon ficld in the 1nonth o/ O.Cl...............15183.. and was f).acc(/ in the

:;‘4)?/51 /)u INICIL.
8)4Rn’ " EXAMNERS :
f'- t \ -~

. \
' ‘/ Cnairman
}\: Mﬁ %‘\3{\/ Uem’ur
- _ Ofjicer-in-charge : X
' o ‘ . \b/fﬁ?./. . ..Member
[;)L porompat, Im?}‘al , \r’ﬁ!y. FiCld f".SSt- Training Ccntre s . X . .‘/‘/N ﬁ!elnb r
the... .. ... 198.. .. .--Porompat, Imphal! . - N
_ A, " ? o Caee eentene e ANSDO<T T o Member
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ANNEXURE WO

VETERINARY OFFICERS & STAFF

Para 55.283 Vetermary Assnstants - Below the officers category are those who‘

' dlrectly assists .in the performance -of Veterinary and /-\mm b
Husbandary function, often discharging such duties mdependently |
(Parllcularly in the Union Territories) under the supervision of qualified
and registered Vety. practitioners. Post in this catego«y are
designated as Animal House Superv:sor/Caretaker and. onlogncal/

' .Zoologlcal/Vety Assnstant with a requirement of degree in Bnolognml

/ Scuenccs These personnel are placed in the scale of Rs. 1 200/
2040/-to 1 .640/--2,900/- in Group 'C.

e

Para 55.284 ‘Paraveterinarians :- Below these are the Paraveterinarians who

provide auxiliary support in Vety & Animal Husbandary practices.
| They a‘r_e' commonly designa'ted as Animal Husbandary Assistant,
Compounder/Veterinary Compounder, Dressers, Stockmen, St ock
Assistants, Vaccinators and Milk Recorders usually lequumg.
quallflcatlon of Matriculation with Dtploma/Certlflcates/Tlammg//.
- Experience inthe relevant field. They are usually placed in the scales
ofpay from Rs. 950-1500 toRs. 1,200 - 2,040.

Lavhie. T HURLERY

LATGCAC
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Para 55.295 Vety. Assistant & Paraveterinary staff : Vety. Assistants,

Paravelerinary staffs & the support staff in the field have urged us
toremove anomalies in their pay sceales, as also upgrade corain
categories via-a-vis qualification. Pay scales & designation that
usually existin the various organisation in the grade are given in

\0 Annexure 55.10

Para 55.296 Proposed pay structure for Vety. & Paraveterinarian stafl - Keeping

— in view the specialized nature of job where educational qualification

may not be prime importance, involving personel risks, exposure
to infection and expertise of handling the animals, we recommend
the following structure for three levels.

S| No| Nomenclature Minimum qualification Proposed pay scale
1. Paravely. Altendent 8th class + 2 years experience | Entry 775 - 1025
of handling animals 3rd ACP-950 - 1500
2. | Stockman/Compounder® | hiatric + 2 years certifcates Entry - 1200 - 2040
Course + 1 year experience 1st ACP 1400 - 2300
2nd ACP 1600 - 2660
3. | Ahimalhouse supervisoir! | B Sc Degree in Entry - 1600 - 2660
Asst. Veterinarian/8io- | Biological Science 1st ACP 1640 - 2900
logical Asst./Zoological ) 2nd ACP 2000 - 3500
Assistant.

&

including Stock Assistant, Animal Husbandary, Assistant, Dresser.

. 1 o i L,
gt inbete
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ANNEXURE 55-10 (See para 55.295)

Existing Qualification, Designation & Pay Scales of Veterinarian, Paraveterinanans &

Support staff.

Nomencléujre Pay scale Educational Qualification
Biological/Zoological/Vety Asst./ 1400-2300 B. Sc. with Biology/Zoology
Animal Husbandary /\.sstA ' 1200-2040 Matric + 2 years Cértiﬁéate
- | 3 T Course.
Compounder (BSF) . 1400-2300 _ -do-
Dresser-ITBP/IB/IBSF 1200-1600 -do-
- 975-1660
950-1500
Stockman/Stock Assistant/Vace- 975-1540 - | -do-
inator/Milk Recorder . - ~ 950-1500 ~ -do-
AnmnalCarctaker/Adendent ’ ‘ . 8th Standard + 2 yeois
' ' ' experience in atiending to
animals ‘

wartitied to be tronfoyy oL
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(@ Clnr;,cm.n’Clur;,cnun B’/Chargeman (Technical)

(b) Technicians with either 2 Degree in Science or
Diploma in Engincering . . b
XXIIIL. GAR‘DE?{ERS AND NURSERY WORKERS
¥ 775-12-871-14-1,025
- 825-15-900-20-1,200
\’\l\"“v’!«.TI‘RNARY STAF[‘
(g) Entry grade for all posts requiring a degrec of ~ B
B.V."Sc. and Animal Husbandry with registration in”
the Veteanary Council of India as the minimum
essential qualification
ff:‘\ssxstam it Veterinanian/Biological Assistant/
Zooiogxcal Assistant I’owms;nﬂi,bg.__].)g;cm_m
Biolopical Sciences  ~ T
NG §10ckm°r#(‘ompcundcr'Stozk Asst./Animal
Husbandry Asstt. {Dresser :
{d) Para-Veterinary Attendant including Animal .
Attendant/Buli Attendant/Cattle ' '
/’\umdanUS)LdCamd Allu\danll%htp?mrd\ with

(@) Sr. Garden Attendant
(b) Asstt, Foreman

> 1,200-30-1,560-40-2,040/1,400-40-
© 1,800-50-2, 300/1 600-50 2,300- 60-
. 2,660

1,200- 30 1,560-40-2,040
750-12-870-14-940 -

5,000-150-8,000
2,650-65-3,300-704, 500
3,050-75-3,950-80-4, 590

8,000-275-13,500

5,000-150-8,000

i et I
Prrmamapre = asis e byt

950-20-1,150-25-1,500 to _-—~.>. *4,000- 100-6 000

'g‘.‘ T

2,610-60-3,150-65-3,540

- minimum qualification of §th class + 2 ycars
cxpenience of handling animals
< ‘ XXV, TECHNICAL SUPLR\ ISORS & WORKSHOP STAFF

1,400-40-1,800-50-2,300
Grade Wr. Engincer, Grade IT (Wotkshop). .
5y Sr. Chargeman/Chargeman ‘A’ /Chargeman - 1,600-50-2,300-60-2,660
(Technical) Grade Vir. Engincer, Grade ] Workshap -

. . : n '
. . XXVIL ELECTRONIC DATA RROCESSING STAFF

(a) Data Entry Operator, Grade ‘A’
(» Data Entry Operator, Grade ‘'C’ oot

(. 1,150-25-1,500
1,400-40-1,800-EB-50-2,360

5.()03 150.8,000

3,500-175-9,000

4,000-100-6,000
5,000-150-8.000

s2.11 -

' 55.129
55129

55.291

55.296

55.2%6

5488
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- GOVERNMENT OF MANIPUR
FINANCE DEPARTMENT
( PAY IMPLEMUENTATION CELL)

Imphal, the 10th. March, 1999,

No.1/115/98 - FiC - In exercise of the powérs cenferred by the proviso to article 309 of .
the Constitution of India, the Governor of Manipur hereby makes the following rules to
amend the Manipur Services (Revised Pay) Rules, 1999, namely:- ’

l. (1) These rules may be called the Manipur Services (Revised Pay) (1st
Amendment) Rules, 1999 '

() In the Manipur Scrvices( Reviséd Pay ) Rules, 1999

) IZA new ’.S_c'hcdule__’;,bﬁing.;schedu‘le;],’ -Part-C.shall:.be added t,o the
existing Schedule to the Rules. o

() Thc existing entries in sub-Rule (5) of Rule 3 of this rule shall be
replaced by the following:- ' '

(5). “revised scale in relation to any.post specified in column 2. of —-

‘a.) ScheBule-I Part B and Part C means the scale of pay specified
'f""?,"fiééfgéfri‘ét the post in column 4 thereof unless a different ravised scale
~ is notified separately for that post: and the details of ihe revised'
scales means the details specified’in Part - A of Schedule- 1.”

(i)  After the details of revised scales .of pay appearing in th2 Schedule
: I- Part A of the Rule§ the following revised scales of pay shall be
ingerted c |

“(16) Rs. 7450 - 225- 11500,
(17) Rs. 10650 - 325 - 15850,
(18) Rs. 12000 - 375 - 18000,
(19) Rs. 15100 - 400 - 18300.”

(rv) t.hé éxist_ing entrics.under Rule 4 shall be replaced by the following:- -
“4. Scale of pﬁy of posts - The scale of pay of every post/grade -
specified in column 2 of the Schedule I Part B & Part C shall be as
specified against it in column 4 thereof ™ '

By order & in the name of Governer,

o R - Sd/-
Certified g hetrue Copy o (A-N. Jha)

- Commissoner (Finance), |

Government of Manipur.
ddvecsin ' T e

CPTO.




AMento No.
Copy to :-

13,7

14.
15.
10.
17.
18.
19.

e N s . 5 s 1 120

No. HTTRYS-PEC

The Secretary to Governor, Mar, l)ur

The P.S. to Chief Minister, Manipur

The P& to Deputy Chicf Minister, Mampur

All €10 Minister/Ministers of State, Manipur.

The Accountant General, (A&E), Manipur.

The Acccuntant General, Central Revenue, New Delhi.
The Accountant General, West Bengal, Calcutta.

The P.S. to the Chief Secretary, Government of Manipur.

The P:S. to Addl. Chief Secretary, Government of Manipur.
. All Principal Sccretaries, Government of Manipur.
. All Commissioners/ Secretarics, Government of Manipur.

Fmobial, the T0th March, 1999,

The Pesident Commissioner, Government of Manipur, Manipur Bhavan

2- Sardar Patel Marg,.New Delhi.
The Secretary, Manipur Legislative Assembly, Manipur.

The Secretary Manipur Public Service Commission, Imphal.

All Ofticers of Manipur Sccretariat, Imphal.

All Heads-of Departments.Government of Manipur.

All Deputy Commissioners, Manipur.

The Director, Information & Public Relations, M'impur

The Stztion Director, All India Radio Imphal, for announcement in the news

programme.
The Deputy Registrar, Guwahati ngh Court, Imphal,

. The Deputy Resident Commissioner, Government ~of Mampur Manipiif
Bhavan, 26 - Rowland Road Behind Max Muller Bhavan, Calcutta- 700020.
. The Director Printing & Stationery, Manipur for publication in the Extra-

Ordinary Gazette. He is requested to supply 100 copies to this Department.

- The O.S.D. Manipur Bhavan, Guwahati 3 Rajgarh Road.
. All Treasury /Sub-Treasury Officers, Manipur.

The Registrar, Manipur University, Canchipur.

B 1bup,.ra ‘Officer Colony, Imphal.

. The Secretary, Board ofSecondary Educatlon Manipur.
. The Under Secretary (G.A.D.), Government of Manipur.
9. Guard File.

0. Order Book. ‘ D S

(L.Guneshwar Sharmn

The . Sgcrctaw Joint Administrative Council of AMGEO & ‘\MTUC

ng\ »\ﬁfs

‘ Joint Secretary (Finance/PIC),
T To ‘ - Government of Manipur.
Certifiey 1o v layy

Losutei?

WIGS(
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SL.No.Name of the Post Present Scale Revised Sceale Wi
0. - a3 q. 3
Sub-Inspector : N
‘(Sf_a't’.i*étics) 350-2200 4300- 7000

11
12

13

14

Assistant Sub-Ins‘pcctor
(Taxes) ' : 950-1500

Assistant Sy b—Inépchor
(Enforcemcrnt) 950-1500

Frimary Inv(‘.‘stigz’lt'or 950-1300

Checker 8001150

4000- 6000

4000- 6000
400C- 6000

2750- 4400

XXX TOWN & COUNTRY PL.\NNING DEPARTMENT

Chief Town Planner  3000- 5000

12000-181)00

5500- 9000

4500~ 7000

© 6500-105(0

5000- 8000 -

7.950-1400 (i) 3050- 4590

(ii) 3200- 4900

Research Officer . 2000-1500 )

A-ssistant’Re.search

Ofificer o 1640-2900 -
~Civic Surveyor 11400-2300

Research Assistant » 1“4.(..)0—;2:300

4Mandol ‘g :
"'_'":*Fi‘éi‘d‘?‘x‘ssis'tant l, .- 750-.949 0‘,._ :

- XXXIV. VETERINARY & ANIMATL. HUSBANDAI

0550- 3200

After 10 years of
regular service

wiothe.grade,

Y DEPARTMENT

Sub-Divisional Officer
(Fxtension) 1640-2¢ 00

Assistant Administrative

Officer . 1640-2S 00

Accounts Officer . 1640-2900
Farm Superintendent ~ 1400-2600
Statistical Inspector  1400-2300

Farm Manager . 1400-2300

102 Lﬂfulit TR

- 3500-9000 -

5500- 9000

5500- 9000

5000- 8000

14500~ 7000

4500- 7000

L s gy
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 SLNe. Name of the Posi

1.

2.

Yy e - Q 1
resent Seale

Revised Seale

Remarlog

3. 4, 5.
7 Assistant Extension
Offizer (AH) -1350-2200 4500- 7000 -
8. Sture Keeper 1350-2200 4500- 7000
9 Supervisor - 1350-2200 4500- 7000
10 Coraputer 1200-2040 1000- 6000
11 Irivestigator 950-1500 4000- 6000
12 Mechanic Supervisor  950-1500 3050- 4590 .
13 Iield Assistant 950-1500 (1)3050- 4590 :
' o (i)4000-6000 .. =#For Matriculate +
trained in
Vety /FA
cum Stockman
Course.
14 CiremaOperator  950-1500 . * 3050-%590 S —
15 Vaccinator 800-1150  3050- 4590

DAIRY PLANT SECTION

Dairy Engineer .

Dairy Develop_rhcnt

Ofiicer

Assistant Dairy
Levelopment Officer

Procurement VO.fficer_
(Lairy)

Distribution Officer
(Dairy)

Dairy Chemist

Assistant Dairy
Engincer

2000-3500 (i)6500-10500

2000-3500

1640-2900

1640-2900
1640-2900

1400-2300

1400-2300
103

(i)8000- 13500

6500-10500

5500- 9000

5500- 9000

5500- 9000
 4500- 7000

- 5000- 808& Wit 0 25 yue Ly

*After 10 years of
weTegular servicesin
- "the grade.

S

B
o ;,;_1.6(2



. - o , ' . . . .
. . Py 4 ; . . ‘
, .o . . -

. .~ . . p— . - 1.

A , oo E\ . ) ) . . et
£ - (.
e R

V3

@~ 'GOVERNMENT OF AHU;/AC/'AL PRA.D..S[] ' -
0 DEPARTJENT OF ANIMAL HUSBANDRY AND VETERIHAEV : . . ﬁ.
!‘?< ' , e : [f§ ﬂf
ORDER - oo
Dated Itanagar the 13th Hay'99. 4 ? A
Wo,AHV/E-98/83 ::: The Governor of 4runachal Pradesh % 3

is. pleased to accord approval to the
. re-des anatzon of the posts of Para-Veterinarians in
. wthe Department of Animal Husbandry and Veterinary
‘Arunachal -Pradesh and also éxtend the bene}ii of pay

—r Al

scales as recommended by the 5th Central P&y Commi-— I
ssion in part 'B! Item XXIV~Veter1narJ stq;f of the g' L
First schedule to-the Cuu(RP} Rules 7997, detallcd % B
- ' : ,."mﬁg,w*-h,“ i FEER
e o i
.iﬂg gjéig;ng deuzg ﬁ Lg;QEéZ Re-desig- Oreyﬁsgdupnradail o i
' ; gcs 0 na?edaS Op yasqales. *ﬁ‘ r.
| . ' i R
7. Superuzsor Vety. Aesign . _ . o
Field Assistant ~15.4000-100- 35557 -%ﬁgggg/’f‘) SRR
and other allied 6000/-  yoiery g 3
: pOStS' : narien .?“ % '
’ ; it
‘~
N

c 2. We&enanangmm@ddd fs. 305075~ Stock- m:4@@@w+@@-
GO00F -

:
#soiretant 3950-80~. man. T - ﬁ
4590/~ R |
The benejit of fhe.@forésaid pay T
scales would be effective from 20th June'1998,in _i@ﬁ
accordance with FD's Hemo No FIN/E[/11/77 /97 dated ' g‘
7. .7 - 1 ., N ’ i ;I

. "The Governor of Arunachg%‘Pradosn is .
' Surther pleased to order that the aJoresazd pay scales WM;

T
will be drawn in cash with effect fron 74@«Apr11 7999, ﬁi; Wf?nuw
The arrears of pay and ellowancs with efﬁgct from: g@ég l?ﬁzﬂmw
20.6.98 to 31.3.99 will dbe credzted into the respectlueigég ~$f wm%
GPF accounts oy the incumbents after making specific ﬁ?! T ‘ i
provision from within the senctioned budggg grant for_’iﬁgi ‘jﬁéhﬂﬁﬁ
1999--2000.#1thdrawal of errcer pay SO credited to the 135 x{..'gk
GPF »ill not be permissible for a period Qf 3 years 'jjif ;ﬁﬁr o
Srom the date of deposit or until flnal withdrawal {J d“,‘;aﬁ?l
whichever is z2arlier. f&tﬂ:w,

Conscquent upon the extenszon of S e L

pay scales as indicated coou~,tiae Sfization of pay = : '- g

in the upgraded pay scelecs will be rcgulafbd as under:i- . f@
Contde..e2e.ss i

, ;. " ,

' C rartified in Eatoin LAY |



x. 2ay shall be'yized av the same stage at which gaoy . .
is drawn by the incumbent in. the lower scale,if =
there is such .o stage or at tae next higher stacse E- )

if there is no such stoge; ~

" b) If the pay is fized at the saie stage the nex
' increment should be grented from the ﬂ te, on
which it would heve been: granzod in Lha louar

‘svalc. — T .-
c) iy nowever, the pay. is‘fixed'at the next nhigher

stage,tne nerb zncrcnnnz~oh011a be ananted athr

montis in the upgraied pay °cule. i r 2
. = {
rﬁ

The ojficial concenned may ot

onerzzon of tThe normal znremcntﬂl pa{zod of 12

*

: _ ' . o
his option to be cxerciced ritfiin on nonoh,,,om

scale until the desc on whzch hc ea.q§§nio nexs

-

"x
the date o i:r'n o/ tae order, retaf Jiis old

in the lower

increment or any subsicuent incr cnenqi

scale.llie option once exercised ‘ic Final.

aa
R

_ Tlis issues with the approval
"o/ f"inance vide UC i0.582 deted 7.4.99,

o

i

g
e el U E L ol

1
i
\

ua/— 7.Bagra

: . et nz‘u}; A’/J/) |

\.'OU”L nlwel. J Lananar. o
Hemo. no illV/E-93/3% . Dated {tanaoar inef;ih uav’99.fﬁf
. : !

S

Copy to:- L
1. The dcecountant Gencrnl(/ & E)Hegua7atn . -,,Qéﬁﬁ?ﬂﬁ
Snillong, IR -
2. The Segretory to ithe Goverﬁo” Govt., oS g; ' H
A AP Ioonaﬁar. :
. J. J}ZC’ Sceeretary to the Hon' bl{z Chiey Vinie p! o i;}"
. Govi. 0" iP, [ftaenecar. 4 Wh
4, P, o a1l uznzszcr«/hlnzsrur of State
Speal P”/DGpULJ Spealer Gov&h of AP,
FP.¥. o c¢zeJ uocrezary, Govt q, “P,Jé
Developnent Comizissioner, Go t of AP, Iza
All Ceommiasioners Govt. ofm 2 Itanacar.
A11 uccrctnr10°/DchtJ Sc"retarle ,Govt.,
of AF Iahnora _ te
. Director of Jh.i. & Vety, Govt of AP,iir.
for informaetion and necessepry aciion as &H IO
eniionzd abote.le is reguested to cnsurc),. St
zn recuirement 0/ Jund on.account cof both... ., Cho,
the cirrear pay from 20.6.98 to 37.j.9° ard
the. mo/¢n7w recuvirement JSor drawel o pay
and celloiciices in the uperated pay scalcs
) in cash vt c/fect from 1.4.95 are nade
- Tavailaple ,anﬂ nivhnin the sanctioned busét
grant oj the deperinent both undor nlan
Cnd»rﬂu—u/”ﬁ ’

’vn*
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4 sectors and the arrears for the ajoresaid periods
A are credited to the GPF accounts of the concerned
'ﬂ;‘ officials.lie is further requested to consult Deputy

Secretery (B’udaet)/bef‘rez:ary(Plan;zznn) to ensure

availabili of Sund for the: pdrpo.,e.

%O The Secretary(Planning) Govi f «P., Itanagar,
of AP, ITtonagr-.

i1, The Depuoy Secretary(oudget)Govt

l i

“....AJJ

Department ,Govt.. of AP,

RS

e e e e 2 i ks Bt R TG

i Yeads oj:
Cyli WALl Dn?Lly uonnLosioner/ltdzutonﬂJ Ucpnty Comwcssioau
) s LB
"'-F‘ o ,\ Oub [ J'
iH, ]ﬁﬁJ.The Dzrector'of Accounts Govt of 4.F. Haherlacun,
’ 'mﬁﬁ 5411 DcputJ Dwrcctor (“uV) Govt, of 4.P.
PEVIG 411 Dist.. AN .Petu Officers/<ub-Divisional i
peitd and Vety, cess UOUL. ofiiheFe '
Q}ﬂ?.ﬂll Trcasu:y 02 ,ccru/uuo~1reasurJ O,,Lceru Gou,.
| §ﬁ""ﬂ3 of AP, X . i | |
Il il
TR LA
2 G i
' ) ‘21:‘ 40
SR L
e A R T.koniya
S A i Deputy: uUCPGtﬂPJ(P&D) ,
R M B - Govi, of Arunachal Pradesh
o b ik S Itanagar.
i P |3 - il
! i i
! {4 g ‘ o
A © TIEET
..2:'.";-, ‘. I/— L .
A L‘:: f’- A . j‘.\.
i
1 "
:' ‘Vety. Arzty, hp”
I(f Vety, Dlsponur,‘
\h' v Muk:> Tewaeng Oigt
.,;;,4 /A P) '
wxhﬁ&d to h" b iy
Ldvoeate
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BEFORE THE CENTRAL A STA?RTI{\/E' T BU A / =1

AT FATHS j -%‘(T
e - GAUHATI BENGH: GAURATLti B et ' E& g o
. = £32 $=4
ORIGINAL APPLICATION NO 307 OF 2006 5 ‘égg

_Shri Ch. ltocha Singh, Veterinary Field Assistant‘ i, Appllcant - T D

Versus 2
Union of Indiaand 3others Respondents

In the matter of :-

AFFIDAVIT-IN-OPPOSITION

The humble Respondents beg to submit the reply as follows:-

1. That the answering respondents respectfully submit that in the Directorate
General Assam Rifles, Veterinary Field Assistant (VFA) were recruited in
the pay scale of 950-20-1150-EB-25-1500/- per month and 975-23-1150-
EB-30-1540. That the same was revised to Rs. 3050-4750/- and 3200-
4900/-. That the same wa; revised to Rs. 3050-450/- and 3200-4900/-
vide G.S.R 390 issued vide Ministry of Home Affairs F.No.l-
45(').,28/49’/2000-Pe‘rs‘-ll dated 04 July 2001. Subsequently the 5" Central
Pay Commission has revised the said pay scale of Rs.-3200-85-4900/-

. pmtoRs. 4000-100-6000/-pm which has since been implemented.

2. Ministry of Home Affairs vidé F.No.lI-14015/5" CPC/98/A-Il dated
15.10.2003 issued GSR 375 vide which the aforestated pay scales viz,
Rs.3050-4750/- pm and'Rs. 3200-4900/- pm have been clubbed and a
single pay scale of Rs. 3200-4900/- pm was made applicable to VFAs
recruited iryl the pay( scale of Rs. 950-20:1150-EB-25-1500/- pin‘and 975-

23-1150-EB-30-1540/- pm.

Copy to G.S.R 390 issued vide Ministry of Home Affairs

E.No.1.45028/49/2000-Pers-Il dated 04 July 2001 is attached

.

herewith and marked as ANNEXURE - R-1.

PR .



. e - -~ -

Copy of G.S.R 375 issued vide Ministry of Home Affairs F.No.II-
14015/5™ CPC/98/A-1l dated 15 October 2003 is attached herewith
" and marked as ANNEXURE R-2. o

Accordingly the applicant is being placed in pay scale of Rs.4000-85-

{ 6000/- per month with effect from publication of the Gazette Notification

e T,

[ that is 15.10.2003.

4. " Inview of the foregoing the Hon'’ble Tribunal may be pleased to dismiss

the instant Original Application as infructuous.

VERIFICATION

| mffkgt‘ﬁ””é"(f:@ ........ slo /W‘gc‘%/@%’ ........ aged

about 3 years, r/o Laitmukrah, East Khasi Hills District, Shillong working in

Law Branch HQ DGAR and | have been authorised to file written statement on
behalf of reépondents do hereby verify that the statement made in paras

\'\ are true to my knowledgé and those of the paras

A > being matters of record are true to my information

derived there from which | believe to be true and the rests are my humble

Cimet e

submissions before thié Hon'ble Tribunal.

e

And | sign this verification oﬁjthis % " dayof’ e b 2007 at Guwahati.

- TR

Asst Chief Law Ofticer’
_ g;’gna re
mETS ger o ﬁwﬁ?

HO DCGAR, Shillong-793011

srThRyTea oew Uieed. fawta-79360
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[ . . 3T8-45028/49/2000-9F~1I ]
T, Y. g, é@saafuamﬂ.

' ﬁ'mvﬁ~—umﬁw 22‘1?{31& 1981 1 4. L. . m@mzoz%m m%mﬁ%ﬁmhmm %’)

MINISTRY OF HOME AFFAIRS
New Delhi, the 4th July, 2001

G.S.R. 390.—In exercise of the powers. conferred by the proviso to article 309 of the Consuumon the President
hereby makes the following rules further to amend the Assam Rifles (Med1cal Staff) Recruitment Rules, 1980, namely :—

1. (i) These rules may be called the Assam Rifles (Medical Staff) Recrmtment (Amendment) rules, 2001.
(11) They shall come into force on Lhe datc of theirpublication in the Ofﬁcml Gazette.
2. In the Assam Rifles (Medical Slaﬂ) Recruitment Rules, 1980

(1) After rule 3 the following shall be added namely .—

\
. “Provided that all the dlrect recruitment against any post mcluded in the Schedule to these rules, in thc
future, shall be; done in the combatised capacity.”

[

(2) For ﬂle Schedule the following Schedule shall be substituted, namely —
“SCHEDULE
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. . " of application from' the: candi-
_,"_;:,c_,lha,t.es in India (other than
' . Andaman and Nicobar Islands
- " and Lakshadweep). In respect of
posts, the appointment which
-‘are made through employment
; éxchange, the crucial date for
determining the age limitwill be
in each case be the last date upto
~ which the employment ex-
" changes are asked to submit the
names. ‘
7 .8 9. 10
“Not applicable 7. Midwifery Certificate from Govt. ) Not applicable 2years
R recdgnised institution. S R . '
. *“Matric or equivalent for matric scale.
' - Nonsnatric or equivalent fornon-
N _ matric scale.
. i1 2 B BT
I Direct recruitment.. ‘Not applicable . Not ap,plicable‘ Not applicable Ny
| SR & 3 4 *5 6

! .Vel.eﬁhagy '3'1*.(2(.)0‘1),. . General Central :

_?i; Diplomaholder Non-selection 25 years (relaxable upto 35

Field- *Subject to. . . Service Group ‘C -} 5.3200-854900/- years in case of Govt. Servants).
Assistant . variation Non-Gazetted, br Certificate holder The cx\ucial date for determin-
depending - Non-Ministerial \L ;] .3050-75-3950- ing the age limitwillbe ineach
on workload. o =%0-4590/- - cases be the last date for receipt
S ‘ : of -application from the candi-
. dates in India (other than
Andaman and Nicobar Islands
and Lakshadweep). In respect of
posts, the appointment which
-are made through emplpyment
. - éxchange, the crucial date for
" determining the age limit will be
" i1 each case be the last date upto
" which the employment ex-
changes are asked to submit the
names. ' .
7 .8 9 10
- Not applicabl () For Diploma holder R Not applicable ‘2 years -
IR - Matric or equivalent with Diploma :
certificate in Veterinary Science
ii). For Certificate holder -
& Non-matric or equivalent with
 certificate in Veterinary Science. - . -
noo L B. i
- Direct recruitment Not applicable Not applicable ‘Not applicable




L Al hi S hna

- v el
S - 10
! 3 4 . 6
v r\\ , i ‘ :‘of'applicatioh from the candi-
) dates in India (other than
- Andamau and Nicobar Islands
’ andLakshadweep) In respect of
N * - posts;- the appointment which
. " .are made through emplovmcnt
exchange the crucial date for
dctcrmlmng the age limit-will be
in each case be the last date upto
: _ which the employment ex-
; . changes are asked to submit the °
s names.
e 8 , 9 10
E Notapplxcable _ dewxferv Certificate from Govt. *Not applicable 2 years
| B -vrecogmsed institution. S :
! “Matric or equivalent for matric scale.
" No 11-mamc or equivalent f01 nen-
: ,. matnc scale, :
1 12 B - M
Direct recruitment. . ‘Not applicable * . Notapplicable | Not applicable
R 3 4 'S 6
. Veterinary 31* (2001) B .Gen;:rﬁl Central &y Dlploma holder Non-selection 25 years (relaxable upto 35
Field . *Subjectto . Setvice Group ‘C 200-85-4900/- yearsin case of Govt. Servants).
Assistant . variation _,__Non-Gazetted, Certificate holder The crucial date for determin-
depending -~ Non-Ministerial .3050-75-3950- - ing the age limit will be ineach
on workload. \“‘*60-4590/- cases be the last date for receipt
AT . of- application from the candi-
- dates in India (other than
Andaman and Nicobar Islands
and Lakshadweep). In respect of
_ posts, the appointment which
are made through employment
; ) “”exchange the crucial date for
‘ A ‘detemmmlg the age limit will be
" in eacli case be the last date upto
. which#the employment ex-
changesare asked to submit the
: " names::
! R 9 10
Not appliéabl @ ‘F(:)rDiglomahblder R Not applicable 2 years -
: ~Matric or equivalent with Diploma ' ’
certificate in Veterinary Science
i), For Certificate holder -
Not-matric or equivalent with
_ __cg;ruﬁcate in Veterinary Science. . g
1 2 B - u
"Direct recruitment Not applicable Not applicable ‘Not applicable
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LATRACT FROM THE GAZETYE OF LnEda o #ART i, SEC. 3, SUB-SEC. (i)
Appearing ou Pagle s, 23442345
Dated 25-10-2003
IR D]
3 fewel, 15 SR, 3003

kT

T 375.—usgafy, e ¥ oredR 309 A WO G HEW W AT HW §Y T (AN
(fafien st wdl Fram, 1980 1 iR Teiem oty % fag Preiafea fram wm €, ety :—
1. (1) % Freei w1 wifere e avem waked (fafn wdariaR) odf (Fie) e, 2003 g1
(2) A TeITA  FoRTEE Y AIE F T w0
5. TR TETRe (fafne Fvalgw) il fraw, 1980 € stgen # el 3 WEEF F TG § WA T
Ho 5 F WA
(%) w4 8 faewm wfafedl % w W' 3200-85-4900 B wiyfe Tt s,
() w98 ¥ forerr whafeedi ¥ wam W Frafafea wiafe wh s, s :—
") fomelh TRTTTR S/ & 104t wvATrpe = waged W,
(ii) fendlt wr=mmaT ferveforeera an W g e wyfafrca g § & gt waEsed ST,
Giii) wyfafmer @9 % F9 | F9 T T H v g e
[0 To 11-14015/58 WTfel/98/T-11]
gt vis fivan, Fadwen (hfhen)

wre feoqur ;e Prm wwa & o H waLfL 202 i 22 e, 1981 @) i foy e ol weEREdd e
Wi, 390 W@ 4 JEE, 2001 § FRY T

MINISTRY OF HOME AFFAIRS
New Delhi, the 15th October, 2003 i

o arlicle 309 of the Constitution, the Presi-

G. S. R.375.—1In exercise of the powers conferred by the proviso t
(Medical Staff) Recruitment Rules, 1940,

dent hereby makes the following rules, further 10 amend the Assam Rifles
namely :—
1. (1) Theserules may be called the Assamn Rifles (Medical Staff) Recruitment {Amendment) Rules, 2003. j
(2) They shall come into force on {he date of their publication in the Official Gazetie.
2 In the Schedule to the Assam Rifles (Medical Staff) Recruitment Rules, 1980, against serial number 5
relating to the post of Veterinary Field Assistant,—
(a) in column 4, for the existing entries, the entry “Rs. 3200-85-4900” shall be substituied ; ¥

(b) in column 8, for the existing entry, the following entry shall be substituted, namely :—
“(i) Passed 10th standard/matriculation or equivalent from a recognised Board/institution ;
ience conducted by a recognised University or

(i) Passed two years certificate course in veterinary sc
institution ;

(iii) Should have at least one year experiencé in the vetcrinary field.”
[F. No. 11-14015/5th CPC/98/A-11}

DURGA SHANKAR MISHRA, Director (Personnel)

Foot note : The Principal Rules were published in the Gazette of India vide GSR 202 dated 22nd February, 1981 and
subsequently amended vide GSR 390 dated 4th July, 2001 f
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1 = -+ of application from the candi-
¢ . dates in India (other than
| N ‘Andaman and Nicobar Islands
Lo " and Lakshadweep). In respect of
- - posts, the appointment which
g : are made through employment
exchange ‘the crucial date for
b determining the age limit-will be
; in each case be the last date upto
A ~ which the employment ex-
g ; changes are asked to submit the )
names.
! T ~ 8 9. 10
" < Notapplicable Mldwxfery Certificate from Govt " Notapplicable 2 years '
i . . recagnised institution. ‘ '
Matric or equivalent for matric scale.
, i . Nonsinatric or equivalent for non-
N ‘ - matic scale.
B 11 A 12 B “
" Direct recruitment | Not applicable . Not applicable | Not applicable
1 2 3 4 '5 6
" Veterinary 31* (2001) General Central .77 Non-selection 25 years (relaxable upto 35
Field *Subjectto  Service Group ‘C i yearsin case of Govt. Sewants)
Assistant  variation Non-Gazetted, Rs 3200-85 -4900/- [ The crucial date for determin- .
depending Non-Ministerial mg\heagehrmtwﬂlbe ineach
on workload. IO cases be the Jast date for receipt
ST of -application from the candi-
. dates in India (other than
Andaman and Nicobar Islands
and Lakshadweep). In respect of
posts, the appomUncnt which
are made through employment
. exchange the crucial date for
: ‘determining the age limit will be
' " jn each case be the last date upto
{ " whicli the employment ex-
i changes are asked to sub mit the
names. :
7 8 9 10
;. "(i)l “Passed 10" standard/matnculauon or equwalent Not applicable 2. vears-
. Not‘app llcal?lc from a recognised Board/institution. PP v
(i) Passed two years certificate course in veterinary
i ¢  science conducted by a recognised University
f . or institution.
| . (i)  Should have at Jeast one year experience in the "
 veterinary field. feld e |
7 o B 14
Direct recruitment Not applicable Not applicable Not applicable
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ORIGINAL APPLICATION NO. 307/2006

Shri Ch.Itocha Singh
=S

Union of India & Orse.

@;v\, Dem o

IN THE MATTER OF :
REJOINDER BY THE APPLICANT TO THE WRITTEN
STATEMENT SUBMITTED BY THE RESPONDENTS.

The above named Applicant =

Most Respectfully Sheweth -

1. That I shri Ch.Itocha Singh, the applicant in the
above case and as I am fully conversant with the facts and

circumstances of the case and competent to swear this re joinder.

2. That a copy of the written statement filed by the res-
pondents was servéd to my Counsel, I have gone to the same
and understood the contents and I thereafter filed this rejoinder

befdre this Hon'ble Trbinal.

3. That regarding statements made in para 1 and 2 of

the written statement filed by the respondents, t his applicant
begs to offer no comments. |

s

4. That regaxding the statements made in para 3 of the
written statements this oetltioner begs to state that. 1n para-l
of the written statements they have stated that as peg‘:entral
Pay Commission recommendations, VFA, who were recrulted in the
pay scale of fs. 9\0—20—1l50—EB~25n1500/— permfggzg and ks« 975~-
23=1150=EB=30=1540/~ per month will received  pay scale of

Bse 3200-854900/= Demic 1O Rse 400=-100-6000 pem. But in para=3
of the .:z: written statement the respondent states that the
applicant is entitled to the pay scale of k. 4000-85~6000/~
pemes with effect from 15 10420035

In uhls respect the applicant begs to state that

there is two contradlctory statement made by the respondents

&

in their written statement regarding the pay scale of -

e 2
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pay scale ‘of Veterinary Field Assistant {VFA).

1

It is further submitted by the applicant

S e Dealra At

that as per paragraph 1 of their written statement
and also considering the recommendations of 5th
Central Pay commission, the instant applicant is
entitled to the pay scale of B, 400-100=6000/= per
month, not the pay scale of Rs. 4000=85=6000/= per .

month. .

S That in regards to the statements made-ih
paragraph 8 of the wiittengstatements, the applicant
is being placed in pay scale of k. 400-85-6000/~ per
month with effect from 15.10.2003 but till date the
appliéant is not getting his salary as per revised
pay scale of m;.4000=-609q/@ per month. On the other
handg as on todéy the applicant®s basic pay is |

Rse 4135/- in the pay scale of Is. 3200~4980/- per month.

VA‘CopY of details of the basic pay from
April, 1992 to April, 2007 is annexed

herewith as Annexurewl.

6, That the statements made in this rejoinder |

is bonafide and for the ends of justice. S - "

ra
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7o fhat the statements made in
paragiaﬁhé.1,2;3.4@5;an¢,6'0f'this rejoinder
aré;pértlyvknoﬁledge, whicﬁ are d erived from
tﬁe‘#eCords and pértly re¢6rds and those
madelin.tﬁé‘;ests are my.humble,submissions
madé befdﬁéitﬁis Hon'ble Tribunal.

And I signthis reJomdez: on this

th day of hﬁy,2007 at Guwahatl.

x4

Identified by

lzggig%ésgﬁigifdb?L . < N, 53490lhm }24VV§“

Advocate : Deponent
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‘Name :- Ch. IE(;cl1a Singh.

Appointment pay scale :- Rs. 950-20-1150-25-1500/-
Date of join in service :- 20" April 1992

Post Held :- Veterinary Field Assistant.

DETAFLS OF BASIC PAY FROM APRIL 1992 TO APRIL 2067

__Years Description Pay (Rs.)
(i) April 1992 Initial Pay fixed ' 950/-
(i)  April 1993
tfo ;
April 1997 Gyanted Annual Increment rcgulaﬂy @ Rs. 20 1050/-

(1i1) December 1997 Pay 1'e\;ised to the corresponding pay scale

.-

(iv) April 1998
' to
April 2003
(v) April 2004
(vi) June 2004

(vii) April 2005
(viii) April 2006

(ix) April 2007

g

o Date: o

Rs. 3050-75-3950-80-4590 w.e.f. 01-01-96

on Implementation of 5" CPL

Pay Fixed 3275/-
Granted Annual Increment regularly @ Rs. 75. "3725/-
Granted Annual Increment () Rs. 75 3800/-

Granted ACP Scheme in the next higher scale

Rs. 3200-85-4900/- w.e.f. 20" April 2004

Vide DGAR Letter No. 1.14015/ACP/Med-1V/2004
Dated 15" April 2004

Pay Fixed 3965/-
Granted Annual Increment (@) Rs. 85 4050/-
' 'Grant.'ed Annual Increment () Rs. 85 ' 4135/-
Annual Increment due PP /-

...... 2007 4 " Signature of Govt.

Enmployee
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ORIGINALAPPLIC
RIGINALAPPLI ATION NO 307 OF 2006

Shri Ch. ltocha Singh, Veterinary Field Assistant O Applicant

\i/\ " | \@&‘ /ﬁGAUHATI'BE‘NCH &UHATI /AN }i,
¢

. Versus :
Union of India and 3 others T e Respondents

In the matter of :-

Reply to Rejoinder submitted by the Applicant.

- The humble Respondents beg to'submit the reply as follows:-

1. That no comments are called for in reply to the averments made in para 1 to

3 of the Rejoinder Affidavit.

That in reply to the averment made in ;paré 4 and 5 of the Rejoinder Affidavit,
-.it_is submitted that the applicant is being placed in pay scale of Rs. 4000-
100-6000/- pm with effect -from the publication of the Gazette Notification that
is 15.10.2003. That the pay scale was inadvertently quoted as 4000-85-
6000/- pm instead of Rs. 4000-100-6000/-pm. -

3. That no comments are called for in reply to the averments made in para 6

and.7 of the Rejoinder Affidavit.

4.  That the Written Statement is made bonafide and for the ends of justice and

equity.



{“ VERIFICATION

I, Lt Col S Salooja, S/o Gp Capt SC Salooja aged about 39 years, r/o Laitmukrah,

East Khasi Hills District Shillong and competent officer of the 'answering
respondents and | have been authorised to file written statement on behalf of
respondents do hereby verify that the statement made in paras

A p W are true to my knowledge and those of the paras

’),,, ™ being matters of record are true to my information
derived there from which | believe to be true and the rests are my humble

submissions before this Hon'ble Tribunal.

" And | sign this verification on thisz_kne day of Y5007 at Guwahati -

Coouorsw

Lt Col

BoFAS
i ef Law Officer

T #ea éﬁgf%a%emﬂ

12 w3AR, Suilon3-193011
qETIRRATeT oW e, i 1-793011
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